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PRADHAN MANTRI ADI ADARSH GRAM YOJANA 
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SHRI BHARATSINHJI SHANKARJI DABHI:  
SMT. BIJULI KALITA MEDHI:  
SHRI AMARSING TISSO: 

  
Will the Minister of TRIBAL AFFAIRS be pleased to state: 
 
(a) the salient features and objectives of Pradhan Mantri Adi Adarsh Gram Yojana; 
 
(b) the number of villages so far identified under this initiative, State-wise particularly for the State 
of Karnataka; and 
 
(c) the details of specific infrastructure improvements being targeted under the scheme? 
  

ANSWER 
 

MINISTER OF STATE FOR TRIBAL AFFAIRS 
(SHRI DURGA DAS UIKEY) 

(a) to (c): Pradhan Mantri Adi Adarsh Gram Yojana (PMAAGY)’ was launched by Govt for integrated 
development of 36,428 eligible villages with 50% tribal population and 500 STs across States / 
UTs.  An amount of Rs.20.38 lakh per village (Rs 7276 cr for 36,428 villages) was earmarked under 
the scheme by the Ministry of Tribal Affairs and the States were required to make Village development 
plan with convergence of Central STC (Schedule tribe component) and State TSP (Tribal Sub Plan) 
funds available with sectoral Central Govt Ministries and State Govt.  In the VDP, the aim is to address 
gaps with regard to basic amenities identified through Antodaya Mission, in each selected village like 
Road connectivity, Telecom connectivity (Mobile /internet), School, Anganwadi Centres, Health Sub- 
Centre, Drinking water and electricity. As on date 17,656 VDPs have been approved (including 370 
in Karnataka) and total funds released till date amounts to Rs.2357.50 Cr (including Rs 30.77 cr in 
Karnataka) . The details of number of villages identified under the scheme, State-wise including the 
State of Karnataka with details of fund released is given in Annexure I.   
  

Based on learning from the success of PM JANMAN, Dharti Abba Janjatiya Gram Utkarsh Abhiyan 
(DA-JGUA) has been launched which which  is more structured version of PMAAAGY with dedicated 
convergence of funds and Saturation for key interventions from line Ministries and State 
departments.  Attempt has been made to remove the difficulties and challenges faced in PMAAGY. 
With launch of this Mission, the interventions to address gaps which could not be undertaken under 
PMAAGY are possible to be executed under DA-JGUA. 
  
 

 
 
 
 



Annexure-I 
  

Annexure referred to in reply to part (a) to (c) of Lok Sabha Unstarred question 3989 raised  by 
Shri Basavaraj Bommai, Smt. Himadri Singh , Shri Bharatsinhji Shankarji Dabhi,Smt. Bijuli 
Kalita Medhi and Shri Amarsing Tisso: 
  

S.No Name of 
State 

Total 
Villages 
under 
PMAAGY 

Total 
VDPs 
approved 
under 
PMAAGY 

PAC 
Approved 
Amount 

Total 
Release Till 
date Pending 

Release  
 (UC) 
Awaited 

SNA Balance 
In lakhs 

(2021-22 to 
2024-25) 

  A B C D I J K L 

1 Andhra 
Pradesh 517 0 0 0 0 11947.05 11035 

2 Arunachal 
Pradesh 141 0 0 733.68 0 733.68 1080 

3 Assam 1700 1700 34646 31054.81 3591.19 0 2.3584 
4 Bihar 184 0 0 774.44 0 3880.44 700.69 
5 Chhattisgarh 4029 1530 31181.4 38617.62 0 38617.62 19629.49 
6 DNDD 55 0 0 173.23 0 173.23 0 
7 Goa 21 0 0 0 0 51.99 62.23 
8 Gujarat 3764 2803 57125.14 35318.54 21806.6 28487.79 25828.42 

9 Himachal 
Pradesh 90 75 1528.5 665.12 863.38 297.57 279.66 

10 J & K 302 300 5950.5 932.39 5018.11 932.39 2165.93 
11 Ladakh 132 50 1019 470.525 548.475 470.53 308.61 
12 Jharkhand 3891 641 8145.52 13447.07 0 18327.73 32202.34 
13 Karnataka 507 370 7443.7 3077.38 4366.32 2253.83 1821.71 
14 Kerala 6 6 122.28 61.19 61.09 0 0 

15 Madhya 
Pradesh 7307 4203 80674.67 39963.3 40711.37 28283.07 22900.36 

16 Maharashtra 3605 1542 31425.96 13485.5 17940.46 23551.3 13494.41 
17 Manipur 254 44 896.72 723.45 173.27 809.81 106.05 
18 Meghalaya 836 176 3586.88 3342.3 244.58 4664.83 2947.75 
19 Mizoram 344 344 6847.47 3511.44375 3336.02625 0 245.87 
20 Nagaland 530 530 10801.4 6947.94 3853.46 13.01 11.71 
21 Odisha 1653 784 15950.6 6817.3425 9133.2575 4739 2666.38 
22 Rajasthan 4302 1566 30471.94 22494.37 7977.57 19569.84 16875.69 
23 Sikkim 62 62 917.73 0 917.73 82.56 210.68 
24 Tamil Nadu 167 158 3220.04 1426.745 1793.295 307.57 148.82 
25 Telangana 533 428 8722.64 3943.215 4779.425 343.06 209.88 
26 Tripura 375 344 7010.72 4273.49 2737.23 2421.1 2908.77 
27 Uttarakhand 64 0 0 0 0 10.35 10.50 

28 Uttar 
Pradesh 183 0 0 0 0 1288.74 970.89 

29 West 
Bengal 874 0 0 3495.2 0 3495.2 3521.01 

  Total 36428 17656 347688.8 235750.2913 129852.84 195753.3 162346.3 
 

**** 


